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(c) The Government of Jammu and 
Kashmir bas approached the Government 
of India with the proposal to bifurcate . the 
special grant r commended by the Finance 
Commission for Leh district into two equal 
parts to be utili~ed for creation of infra~ .. 
t1 uctura I faci Ii tie in Leh and Kargll 
districts. This' proposa I is under considera-
tion of the Inter·Ministerial Empowered 
Committee constitut d at the Centre in 
pursuance of the r commendations of the 
Finance Commis ion to monitor the 
ut ilisation of the grants-in-aid recommended 
by th~ Eighth Finance Commission. 

(d) aod (e). Does not arise. 

Income-Tax on Grant-In-aid given to 
Regional Film Producers 

907. PROF. MADHU DANDAVATE : 
Will the Mi nister of FINANCE be pleased 
to state : 

(a) whether the grant-in-aid is given to 
regional film producers by various Sta te 
Governments; 

(b) if so, whether the producers are 
required to pay income-tax on the amount 
received by tbem as grant-in-aid; 

(c) wh ther this income~ta" on grant-
in-aid was exempted in 1969 but reimposed 
in 1976; 

(d) If so, the reasons for reimposing; 
and 

(e) whether in respoose, partjcuJarJy to 
regional fi.lrn producers, Government 
propose to discontinue the scheme of 
income-tax on g. ant-in-aid given to tbe 
producers? 

THE MINISTRY OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JAN RDHANA POOJARY): (a) Ye • 
Sir. 

(b) Ye • Sir. 

(c) and (d). The information j bein 
collected and will be I id on the ble of 
the House aft r tb same i rec iv d. 

Financial Ass ... a Dce to Gujarat (or Takln 
0, r elo ed TextJIe Mill 

908 , SHRIMATI PATEL RAMABEN 
RA MJIBHA I MA VANI : 

PROF. NIRMALA KUMARI 
SHAKTAWAT: 

Will the Minister of TEXTILBS be 
pleased to state: 

(a) whetb r his attention ha been 
drawn to the news item published io 
the 'Economic Times' of 28th October, 
1985 stating that the Mini ter of Finance 
has announc d tha t Union Government 
would given financial assistance to the 
Gujarat Government for taking over closed 
textile mills; 

(b) if so, the details thereof indicating 
the names and numbers of such miJJs; 
and 

, 
(c) the facilities propos d to be given 

for running the said mills moothly 1 

THE MINISTER OF STATE OF THB 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN) : (a) and (b). 
The names of 12 textiles mills nationaJi ed 
by the Government of Gujaea tare iveo 
in tbe sfa tement given below. 

(c) The Statement Government wilt be 
given advance release of plan as i lance 01 
R. 6S crotes to be adjusted within tbe 
Seventh PJan period, for impJementin tho 
scheme of nationali 8 tion, wbich involve 
ratiooaJisation of restructurin of the e 
miUs to form viable units. Fin ociaJ 
institutions and Bank wilJ aJ 0 e-tte d 
necessary a sistanoe for moderni atioD and 
smooth workin of the roiH . 

State eDt 

s. Name ot, e undertaki 
o. 

1 2 

1. The M .f d 0 SpiOoin and M nul • 
turin Co. Ltd., Abm dab d. ' 

2. b MODoira 
Abmcdab d. 

MiH C , iQ)it , 
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3. Th halakia Mill Co . LImited, 
Ahm dabad. 

4 The New Swadeshi Mills, Ahmedabad. 

5. Sbree Manjusbri Textiles of 
Ahmedabad. 

6 . The Silver Cotton Mills Co. Ltd., 
Ahmedabad. 

7. M/ Manekchowk and Ahmedabad 
ManufactruriDg Company Limited, 
Ahmedabad. 

8. &9. The Ahmedabad Cotton Manufactur-
ing Company Limited, (Unit J and II). 
Ahmedabad. 

10. Abbay Mills Lim ited, Ahmedabad. 

11. The Tarun Commercial Mills Limited, 
Abmedabad. 

12. The Sarangpur Cotton Manufacturing 
Company Limited, Ahmedaba d. 

Detection of Tax EVHSioD 

909. SHRI SOMNATH RATH: Will 
th Minister of FINANCE be pleased to 
tate: 

(a) whether any action has been taken 
to as for the reali ation of taxes to 
d teet tdX evasion on the cherne of hou e 
to hue urv y; and 

(b) if so, th r ult of this 8ch me ? 

TH MIN1STBR OF STATE IN THB 
MINISTRY OF INANCE (SHRI 
JA ARDH N POOJARY): (a) nd (b). 
In th ab ence of tatut ry backio there 
be been no door-to-do r urv y of r sid 0-
ti ) pr mi e . How ver. durin th period 

pril to 'Au u t 1985, r P rt for which 
b ve 0 f r be nrc iv d, 60 43 bu iDe 
pr mi e w te urvey d. The quantum of 

ioo will be known oly lifter pro-
ce din b mol J I the 

Proposal to Open Carpet Weaving Centres 
in Ararla (Bihar) 

910. SHRI D.L. BAITHA : Will the 
Minister of TEXTILES be pleased to 
state: 

(a) whether Gov rnment have received 
a proposal to open orne carpet weaving 
centre at Araria in the Pumea District in 
Bihar; and 

(b) if so. the details of the scheme aod 
the targ~t date by which the centres would 
start functioning? 

THE MINISTER OF STATE OF THE . 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) Yes, 
Sir. 

(b) Under the carpet weaving training 
scheme, 50 trainees are trained in carpet 
weaving by craftsmen. Each trainee gets a 
stipeud of Rs. 100/- P.m. It has been 
decided to set up one suc,;h carpet weaving 
training centre at Araria in Purnea district 
of Bihar shortly. 

Opening of a Branch of Nationali ed Bank in 
Kbammam District of Andbra Pradesh 

911. SHRr S.M. GURADDI : Will tbe 
Minister of FINAN<iE be pleased to 
state: 

(a) whether it is a fact that the people 
of Kbammam District in Andbra Prade h 
have been petitioniog for a branch of 
nationalised bank in their district; 

(b) whether due to noo-availabiJity of 
adequate bank facilities Over 80 per cent 
of \7 lakh of tribal population is facina 
hard hip; and 

(0) if so, wbethor there is any proposal 
to provide ad quate facilitie and open 
more b ok br nche in the same district 1 

THE MINISTER OF STATE IN 
THE MINJSTRY OF FINANCE (SHRI 
JANARDHANA OOJAR Y) : (a) Res rve 
Banle of India (RBI) hav receiv"d orne 
r pre entation f r pening more brancbe~ 
of public teto aQ~ ',I) hflq)lJ)IJ[JJ 

j tri~t, 




